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DCF South <dcfsouth.legal@gmail.com>

Fwd: Response to Show Cause Notice dated 26.06.2023 Ref: F-
358/TO)S)/TOC/2022-23/4123
1 message

Cheddi Lal Sharma <treeoffence.sfd@delhi.gov.in> Tue, Jul 4, 2023 at 11:03 AM
To: dcfsouth legal <dcfsouth.legal@gmail.com>

From: "Mandeep Mittal" <dcfsouth.delhi@delhi.gov.in>
To: "Cheddi Lal Sharma" <treeoffence.sfd@delhi.gov.in>
Sent: Wednesday, June 28, 2023 10:54:01 AM
Subject: Fwd: Response to Show Cause Notice dated 26.06.2023 Ref: F-358/TO)S)/TOC/2022-23/4123

With best regards,
Mandeep Mittal, IFS
Dy. Conservator of Forests (South),
Department of Forests & Wildlife,
Govt. of NCT of Delhi

Please consider your environmental responsibility. - Think before you print!
For Felling/Pruning apply on https://treeremoval.delhigovt.nic.in/

From: "kulan r amin" <kulan.r.amin@gmail.com>
To: "Mandeep Mittal" <dcfsouth.delhi@gov.in>
Cc: cfdelhigovt@gmail.com, "Sh. A.K Singh" <senv@nic.in>, "Secretary to LG" <seclg@nic.in>, "Kamaleshwar
Thakur" <delhihighcourt@nic.in>, "Divisional Commissioner" <divcom@nic.in>, "LG listening post"
<lggc.delhi@nic.in>
Sent: Wednesday, June 28, 2023 5:07:15 AM
Subject: Response to Show Cause Notice dated 26.06.2023 Ref: F-358/TO)S)/TOC/2022-23/4123

DEPUTY CONSERVATOR OF FORESTS (SOUTH)
Near Dr.Karni Singh Shooting Range
Tughlakabad, New Delhi –10044

Respected Sir,

On 27th June 2023, the above-mentioned Show Cause Notice, asking me to appear in person
before the Tree Officer/ Dy. Conservator of Forest (South), was pasted on my gate at 268, TTI
Road, Jamia Nagar, Delhi.

It is impossible for me to attend the hearing at a day’s notice since I am currently not in India.
Inexplicably the Notice is claimed to be a First Reminder. No prior notice in 2023 has been
received by me and no post at all has been delivered.

I submit herewith that no trees whatsoever have been cut by me on property no. 268, TTI Road,
Jamia Nagar, New Delhi.

Since 2016, false and fabricated complaints, including a motivated public interest litigation
before the NGT of the advocate Mr. Shoaib Haider have been made against me at the behest
of the erstwhile advocate and now Justice Mr. Gaurang Kanth, as also the politician Mr.
Pratyush Kanth.
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I would request to be informed as to the name of the complainant as also to the trees that were
alleged to have been cut.

I allege that the complainant is acting at the behest of Messrs. Kanth and the strongmen
installed at the centre of our property. All five parties are defendants in my civil suit for declaring
the Sale Deed dated 04.11.1999 to be null and void.  I have regularly faced false and motivated
complaints and harassment prior to the hearings and recording of evidence in the ongoing suit.

The Forest Department has completely failed to act against the previous motivated public
interest complaint made against me by the advocate Mr. Shoaib Haider on the instructions of
Messrs. Kanth.  I provided evidence that Mr. Shoaib Haider was in fact employed by Messrs.
Kanth. The guards employed by Messrs. Kanth admitted handling the trees on my property. I
alleged the pictures of trees were taken by the advocates Mr. Rakesh Lakra and Mr. Yadav also
employed by Messrs. Kanth.

I had also complained about the failure of the hearings to bring the actual perpetrators to justice
in my email of 11.01.2018 to the Chief Conservator of Forests.

The complaint of 2018 is attached along with other submissions, regularly made to the Forest
Department, the MCD as also the Delhi Police to protect my property and ensure my safety as
a woman.

Yours respectfully,

Kulan Amin
 
268, TTI Road
Jamia Nagar
New Delhi 110025
 

---------- Forwarded message ---------
From: K Amin <kulan.r.amin@gmail.com>
Date: Mon, 17 Dec 2018 at 13:54
Subject: Harassment of repeated hearings and submission in response to your Order dt 11.12.18
To: S.K. Muan Guite, IFS <dcfsouthdelhi@gmail.com>
Cc: cfdelhigovt@gmail.com <cfdelhigovt@gmail.com>, pccfgnctd@gmail.com <pccfgnctd@gmail.com>, senv@nic.in
<senv@nic.in>, seclg@nic.in <seclg@nic.in>, dcp-caw-dl@nic.in <dcp-caw-dl@nic.in>

DEPUTY CONSERVATOR OF FORESTS (SOUTH)
Near Dr.Karni Singh Shooting Range
Tughlakabad, New Delhi –10044                                                                        

16 December 2018
 

Response to Show Cause notice dated 11 December 2018 addressed to Kulan Amin

 

Respected Sir,

Your most recent summons dated 11.12.2018 inexplicably suppresses the fact that you had
issued the attached summons for a hearing on 28.07.2018 for which I appeared.

I informed you of this fact by email and text message. I attach the submissions made to your
email id, as also to the Email id of the Secretary Environment of the Government of Delhi. 

I have regularly appeared before you with written submissions from 26.06.2016 onwards for
more than two and half years.  At no point of time has the original complainant, the Advocate
Mr Shoiab Haider, who initiated the motivated public interest litigation before the National
Green Tribunal against me, appeared.
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